National Company Law Tribunal

Allahabad Bench
CPNO. 28/2016

ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF ALLAHABAD BENCH OF THE
NATIONAL COMPANY LAW TRIBUNAL ON 26.10.2017

NAME OF THE COMPANY: M1 ¢ Qupesy Tannéesy Ldel

SECTION OF THE COMPANIES ACT: 39| | 394 of +he CompPavies act of 195¢

2L NO. sl Designation Representation Signature

L. M.K Géivrl &1 Al ADCrR s Pt
u g

E.MW %’mﬁ’,ﬁ- ddnr ffci/i’f..g ! ”

. e

C% g?.ZBﬁZ[}Iﬁ ]
stL j JUTE-AYy

Sh. Abhinav Mehrotra, Advocate for the petitioner. Sh. M.K. Baeri; Ot for
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the Central Government. The case is fixed for the argument on sanction of the

proposed Company Scheme.

The matter be listed on 10" November, 2017.

Dated:26.10.2017 H.P. Chaturvedi, Member (Judicial)

Tvped by:
Kavya Prakash Srivastava
(Stenographer)
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